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Coconut

*158, Shri Warrler: Will the Minis.
ter of Food and Agriculture be
pleased to state:

(a) whether it has been brought to
the notice of the Government of
India that the coconut growers are
very often adversely aflected by the
abnormal price movement of coconut
oil; and

(b) whether the Government have
before it any proposals to remedy the
situation?

The Minister of Food and Agricul-
ture (Shri A, P, Jaln): (a) Yes, Sir.

(b) Prices of coconut and its pro-
ducts have been showing a rising
tendency since early 1956. This has
been to the advantage of the grower.
To prevent abnormal price movements
of coconut oil adjustment of import

uotas and import duties can be re-
sorted to, if necessary.

Rural University

*159. Shri Ajit Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government of
India have taken any decision regard-
ing setting up of a Rural University in
India having agricultural subjects in
all its courses of studies; and

(b) if so, the location thereof?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) No.

(b) Does not arise.

Smuggling of Foodgrains to East
Pakistan

~ *160. Bhrimati Ila Paichoudhury:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the Government of
India are aware of the fact that re-
cently certain foodgrains, specially
rice, from Bihar and West Bengal were
:::uww sent to East Pakistan;
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(b) if so, the steps taken to pre-
vent this illegal export?

The Minister of Food and Agricul-
ture (Shri A. P. Jaln): (a) No specific
instances of smuggling have recently
come to the notice of the Government
though general allegations about
smuggling of rice have been made
from time to time.

(b) The West Bengal Government
have been vested with necessary
powers to take suitable action to re-
duce, if not to prevent altogether,
smuggling and they are understood to
have tightened up control over move-
ments across the border.

Agricaltural College

*161. Shri M. Shankariayah: Will the
Minister of Food and Agriculture be
pleased to lay a statement showing:

(a) the number of the Agricultural
Colleges in the several States that
have been assisted by the Central
Government under the agreement be-
tween the Government of India and
Ford Foundation;

(b) the nature of the assistance
that is being given under the agree-
ment; and

(c) the nature of the new depart-
ments or extention wings that have
been opened in each college?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (¢c). A
statement is laid on the Table of the
Lok Sabha. [See Appendix I, annex-
ure No. 43].

Harbour at Paradip

.62 Shri Supakar:
* \ Shri P. K. Deo:
Will the Minister of Transport and
Communications be pleased to state:
(a) whether the investigation in
connection with the building of an

all-weather harbour at Paradip in
Orissa Coast has been completed; and

(b) it so, the result of such investi-
gation?
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The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Babadur): (a) and (b). No,
Sir. Model studies, surveys and in-
vestigations in connection with the
development of an all-weather port at
Paradip are still in progress.

Passenger Trains on Panipat-Jind
and Narwana-Kurukshetra Lines

*163. Shri Mool Chand: Will the
Minister of Rallways be pleased to
state:

(a) whether representations have
been received from the public about
the inadequacy of the numbers of
passenger trains on Panipat-Jind and
Narwana'Kurukshetra lines; and

(b) if so, what motion has been
taken on these representations which
are based on genuine need of the
Ilaga?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) There is no Traffic justification
for the introduction of any additional
Trains on these sections.

Hiw AT TR fyfamar 7 77 % faoit

*5¥. ®Y qo ®vo WAETA : FAT
TR §A 77 TAW ) T S OF

(¥) a7 T ¥ drwE< fedrom
T wun o Ay gt ¥ =9 ofeq
> fwas fes % )

(=) 71 T fesq =% o 7Ty
wfzdt § e w13 §; o

(7) 741 og a9 & fF 99 ¥ g
T & Freor WP ) a7 arr gaw
A ¥ A o e d

W I (&t wrg AT i)
(%)

(@) w7 § & 58 fosd sarey
mfwat & sl ey &, dfww & Frad
¥ T QR e Y S

20 MAY 1957

Written Answers 902

() swte ¥ f o fasdll § awe
R A Y wY3ar wraw A
forerar &y Forawr srsufgn Fasdl 3 Frrerar
4|

Industrial Estates

*165. Shri Thimalah: Will the Min-
ister of Community Development be
pleased to state the approximate
amount to be spent for each of the
twenty small Industrial Estates pro-
posed to be set up at Community
Development Block Head-quarters?

The Minister of Community Deve-
lopment (Shri S. K. Dey): Rs. 2105
lakhs (approximately).

Public Call Offices

*166. Shri Jhulan Sinha: Will the
Minister of Transport and Communi-
cations be pleased to state: -

(a) whether the attention of Gov=-
ernment has been drawn to the diffi-
culties and handicaps experienced by
customers at the Public Call Offices
opened at sub-divisional Headguarters
on account of the part time attendants
dealing with calls as also on account
of thc telegraph clerks attending to
them in addition to their own duties;
and

(b) whether it is a faet that reve-
nue from these Public Call Offices
has already begun to decline because
of the above-mentioned reasons?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes, Govern-
ment is aware of the difficulties ex-
perienced by the customers at some
of the Public Call Offices. But it
has not been possible to provide full
time attendants and additional clerks
due to the enormous cost to which the
Department will be put to. However,
the position in respect of each and
every Pubilc Call Office is kept under
constant review and the duty hours of
the attendants are extended where-
ever justified.





